High Court of Jammu and Kashmir at Jammu,

Ord.
No: 1218 e

Dated:_2¥]1720)3-
Sanction is hereby accorded fo the additiona[; allotment of funds in favour of the
Sollowing Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges,

under various object heads during the current fi uancml year 2017-18 as per detail given

below:-
_ Rs. In lacs.
LYo, | Name of the court Salary O.E. T.E. POL Tele 2071- Elect,
‘ P&ORB
L : (VPS)
I Pr. D&S Judge, Udhampur, 25.00 0.20 0.05 — - —
2. Pr. D&S Judge, Ananinag. o 0.30 0.20 a.10 010 0.60 3.00
3 Pr. D&S Judge, Ramban. e ] e 0.1¢ .24 —
4 Pr. D&S Judge, Baramulla. -— - o --- -—- 4.30 —-
5 Pr. D&S Judge, Reasi, — wam —omn —-- — a.10 1.00
6 Addl D&S Judge, Rajouri, — ———- e — f— 0.40 ———
7 Addl,  Distt.Judge(Bank  Cases} | ---- -—-- s wa-- — 0.20 —-
Srinagar.
8 3 AddlD&S Judge, Janum, o — — -ae - 0.40 —
9 C.J.M. Rajouri, 7.00 .20 - 0.30 0.10 2.10 -
10 Forest Magistrate, Srinagar. o 0.20 - .20 .10 — —
i1 Sub Judge, Bijbehara, - — - — - 0.29 -
12 Sub Judge, Knpwara. — - e o o 0.25 -
1z Spl.Mob, Mag. Treligam. - ——— o —— - 0.45 -
14 Spl. Mob. Mag. Kathua. = - mem - o 0.06 -—
15 Spi.Mob.Mag. Blraderwall, — - - o — 0.3% -
1¢ P&T Magistrate, Janunu. — 0.05 0.10 @.10 ——- —— @10
L7 Munsiff, Bishnah, ~-- e — — — 0.3¢ -
I¥ Munsiff, Nobra. 2.60 g.10 0.06 015 .05 0.40 -—
FEX Munsiff, Qagigund. | weemn e - -—-- - 0.30 —
29 Munsiff, Dooru. e ——am - e - 0.30 -
{ Munsiff, Ganderbal. — - o — -—-- .30 -
2 Munsiff, Maiore. — - - P —— 6.40 ==
21 Munsiff, Aishmugam. P —-- - --- o 0.20 -
24 Munsiff, Shangus. - - - - = 0.20 -
23 Munsiff, Aklingor. i ———- i - - 03¢ -
26 Munsiff, Gool. o wm—— e e -— 0.40 ——ar
Z7 Munsiff, Handwara. - . . — — 0.36 —
28 Munsiff, Tangdhar. o o — e — 0.39 -—--
29 Muunsiff, Ukhral. 0.30
30 Munsiff, Udhampur. - 0.19 —i- 6.05 o - 0.10
31 Munsiff, Kupwara. - - - o -- 02.35 o
32 Munsiff, Magan. - 0.1¢ o -— -— -— -
33 Munsiff, Tangmarg, e 0.10 . -— - 0.36 —
34 Addl. Mob, Mag. Kralpora. e e —— o - 0.30 —
35 Addl. Mob. Mag. Pantha Chowk, = - 0.05 0.20 e &.25 -
36 Addl, Mob. Mag. Palalgam, o o --- - —- 0.20 ----
37 Ist. Addl. Munsiff, Srinagar. 10.90 0.10 8.40 —= -=o- —- —
38 Ist. Addl.Munsiff (Forest | -—- -— -— - - .30 -
Magistrate, ) Jammut,
39 3™ Addi, Munsiff, Janmu. — - . —an - 0.20 —
For Misc. Courts.
| £ Pr. D&S Judge, Bhaderwah. o i - umn m— a.40 =
Z Pr. D&S Judge, Ramban. — —-- o P — 0.20 -
RS Pr. D&S Judge, Ganderbal, 1.00 - —inm - o - -—

By Order.

: : ‘_ (Cw Regrst;'ar {Acctis)
No: 55619 —"TWE /A< Dated: 7/@7[3/)0!? Copy 10 the:-

k4

1-6 Pr. D&S Judge . Udhmrapur/Anmxtng/_Rambmr/BIanderwah/Barmnul!a/Rcast/Gam!erbal
7 Addl. D&S Judge,Rajouri

8. Addl District Judge (Bank Cases) Srnmgar

9, 3" Addi. D&S Judge, Jammu,

10. C.J.M. Rajouri,

11 Forest Magistrate, Srinagar.

12-13 Sub Judge, Bijbehara/Kupwara.




C'on.td i/

Spl.Mob.Magistrate, Trehgan/Kath ua/Bhaderwal,

I14-16

17 P&T Magistrate, Jammu. :

18-32 Munsiff,Bishnal/Nobra/Qazig und/Doora/Ganderbal/Mchore/AishmuganyMagam/
Shangus/Akhnoor/Gool/Handwara/Tangdhar/ Ukiiral/Udhampur/Kupwara/Tangniorg.

33-35 Addi.Mob. Magisrate, Kralpora/Paantha Chowl/Pahalgant.

3a. Ist. Addl, Munsiff, Srinagar. i

37 Ist. Addl. Munsiff (Forest Magistrate) Jamntu. .

39. 3" Addl. Munsiff, Janma,

40. Treasury Officer, Saddar Treasury Srinagar. ! :

41 Try Officer, Sub Try. Distt.Court complex, Janipur, Janmie.

42- 68 Treasury Officer, Udlmmpur/Anrmmag/anban/B"armm.rIla/Reas:'/anouri/Bhaderwah/
Bijbehara/Kupwara/Trehgan/Kathua/B ishnal/Nobra/Qazigund/Doori/Ganderbal/
Mahore/Aishmuqan/Shangus/Aklmoor/Gool/Handwara/ Tangdhar/Ramsoo/Kupwara./
Magan/Tangmarg. :

...... Sfor information and necessary action.

69. Order Book.

?\ 6 ASe £, "'f" (l T ’f . , . epiidy Registrar(AccE‘f)ﬁl



